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IN THE CENTRAL JiDMINISTRATIVE TRIBUNAL : HYDERABPID BENCH 

AT HYDERABAD 

O.A.No.2.85/94 	 ' Dateof Order; 17.2.94 

BEThEENá 

D.Subbaraytxu 	 .• Applicant. 

A N D 

Divisional Railway Manager, 
South Cetra1 Raj.lwav . 

Divisional Mechanical Engineer (Icco), 
South Central Railway, 
Gthtakal, Anantapur District. 	,. Respondents. 

counsel for the Applicant .. Mr.S.Lakshma Paddy 

fln.,ncel Cn r +t-'n DcrA.,.4-o Ar 	T C 	4 nt, 

CORAM: 

HON 'BLE 14r.V.NNEJJDRI RAO ; VICE-CHAIRMAN 

HON'BLE Mr.R.RANGARMAN ; i'1EMBER (ADIvIN.) 

\ 

J 
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To 
1 • The Divisional Railway Manager, 

S.C.Rly, uuntakal, Aflantapur Dist. 

The,  Divisional tchanica1 ngineer(L'oco) 
S.C.Rly, Guntakal, Anantapur Dist. 

One copy to Mr.S.Lakshma. Reddy, Advocate, CAT.HYd, 

One copy to Mr.J.Siddaiah, SC for Rlys CAT1Hyd, 

One copy to Library, CAT.Hyd. 

One spare copy. 
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O.A.185/94 	 . 	Date of Decisjon:17.2.1994 

ORDER 

lAs per Hon'ble Shri Ju tice V. Neeladri Rao, Vice-Chairman! 

Mefno Nb.G/P.579/Rev/Mech.Bg/1991-92 dated 5.1.94 

was issued to the applicant retiring him from service on 

expiry of three months frcmthe date of receipt of the same. 

It is by way of pre-mature retirement and not by way of 

punishment. The same is assailed in this CA. 

2. 	Even in the said, memo, it is stated that if the 

applicant is aggrieved by the said memo, he can make a 

representation to the ChairmantHQrs.;eRepresentation Committee/1  

Secunderabad, against, the said memo. Accordingly, the applicant 

submitted a representation dated 111.94 against the said Memo. 

onLy direction that has to be given in this CA 

is to direct the Chairman, HQrs., P.presentation Committee, 

Secundembad, to dispose of the said representation by 31.3.1994 

and if the/alicant is aggrieved by the order of the said 

Committee, be is free to move 	-this Tribunal. If the order 

passed on the said representation is not ycing to be communicated 

,to the applicant by 7.4.1994, the applicant is free to move 

this Tribunal by way of filing arstt-OA for necesséry 

directions. 

4 	CA ordered accordingly at the admission stage. 

No costs. 

(a. RANGARAJAN) 	 . 	(V.NEELDRI RAO)- 
Member(Admn) 	 Vice-Chairman 

L 

Dated:The 17th February,1994 

- . 	(Dictated in. the open Court) 

p& YaTh fljac 



IIYDF : 	•,. t; '$zwr:H. 

1 
TYPED DY 	 CC!'flRED BY 

CHECKED LY 	 APPROVED Y 

IN THE CE.'qT' 	 PIE TRIBtJrL 

HYDERABAD 

TEE FON'3LE (.L;jcE' 	LA I RAO 
,VIC 

N 

TH HON'2L iR \ 2 .GoRTFJIv ;i€ 
H 
"1 

TEE LION' BLE R.TCHAND1SE'1JT7 REDDY 
ME.'-LER(J1JDL) 

THE HON'i3JE R.R.RACpJRJ.3;.; g MEMBER I 

	

tedi__ig4 	- 

M.A./R.A/CA. No, 

O.ANo, 
T..A.Nc. 

Ad:n1ttted and Interim -Directions 
iss d. 

Aiio\ed.  

Dfsposedof_with 

Dismi sed. 	 - 

hi_smiLed as withdrawn.  
Disrfl

litl ed/Crdered. 

sed for Lefault. 	Ceotrc% m stiii mnt 
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No order as to costs. 	 - 
- 




